27 Written Answers

CI.A. for peisistent at-
tiouble in the Kashmir

openly accusing
tempts to 1nute
Valley; and

(b) 1f so, whether Goveinment have taken
any steps to stop such subversive activities
of C.ILA. in the Kashmir Valley?

IHE MINISTER OF SIATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (@) and (b) Government
had seen press 1eports in this regard. On
ascertaining the facts from the Goveirnment
of Jammu and Kashmii, it has bcen re-
ported that no such statcment has recently
been made by the Chief Minister.

Slavery in the Countiy

*¥799  SHRI KRISHAN KANT :
SHRI BALT MUKHER]JEL :
DR. Z. A. AHMAD :
SHRI KOTA PUNNAIAH :
SHRI A. G. KULKARNI :
SHRI CHANDRA SHEKHAR :
SHRI N. G. GORAY :
SHRI SHYAMLAL GUPTA :
SHRI M. K. MOHI1A :

Will the Minister of HOME AFFAIRS be
pleased to statc the name of places or arcas
in the country whete the system of bonded
lobour which 15 a form ot slavery, 15 ram-
pant?

THL MINISTER OF SFAI'E IN THE
MINISTRY OF HOME AF¥AIRS AND IN
THE DEPARI'MENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA): The
general label “‘bonded labour™ appears to
have been applied loosely to various types
of labour contracts which agiicultural labour
enters into with land owneis for the pui-
posc of repayment ot debt due to them.
According to the Commussioner for Sche-
duled Castes and Scheduled Tribes it exists
m rarving forms and degrees and under
different names in some parts of Andhia
Pradesh, Bihar, Gujarat, Kerala, Madhva
Pradesh, Mahaiashtia, Mysore, Ouiissa, Ra-
Jasthan, Uttar Piradesh, Jammu and Kashmir
and in Dadra and Nagar Haveli. This un-
desirable practice is dying out gradually due
to general awareness among the backward
people and due to the positive steps taken
bv various State Governments. The problem
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is being tackled on a multipronged basis
through legislation, land reforms and pro-
grammes of economic development.

tChildren’s Films Socicty

*570. SHRI P. K. KUNJACHEN: Will
the  Minister ot INFORMATION AND
BROADCASTING be pleased to state :

(4) whether the Ghildren’s Film  Sodiety
of Delht has been dissolsed,

(b) tf so, the 1reasons therefor;

(&) who wac the menmbers of the Board
of Dircctors of the Society at the time of
dissolution;

(d) whethax v enquiry had been con-
ducted nto the working of the Society;
and

(e) it »o, the findings of the cnquiry?

THE MINISTER OF STALE IN THE
MINISIRY OF INFORMATION AND
BROADCASTING (SHRI I, K. GUJRAL) :
(a) No, Sir.

(b) Docs not arise.

(¢) Theie 15 no Board of Diiectors for
the Chudien's Film Socicty. However, the
members of the Executive Council of the
Sodety as <1 2144 73 are as follows:

Chauriman

i. Shri A. J. Kidwai,
becretary,
Ministiy of I & B.

Members

2. Shii Jagat Muiai,
Additional Contioller-cum-
Additional Chief Producer,
Films Division,

Bombay.

9 Shr1 A K. Sen.
Joint Secretary,
Minisiiy of Finance.

4. Shni B K. Karanjia
Chantman,
Ium EFinance Corporation,
Bombav

1T ranslerred trom the 22nd August, 1973.




